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SLP(C) No. 5216-5218 OF 2004

| TEM No. 7 Court No. 2 SECTI ON | VA
AN MATTER
SUPREME COURT OF I NDI A

RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.5216-5218/2004

(From the judgenent and order dated 18/02/2003 in WA 2501/ 00, C/ WWA 2500
and WA 1677/00 of The H GH COURT OF KARNATAKA AT BANGALORE)

STATE OF KARNATAKA & ANR. Petitioner (s)
VERSUS
SANGAPPA DYAVAPPA Bl RADAR & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for c/delay in filing SLP )

Date : 01/10/2004 This Petition was called on for hearing today.
CORAM :

HON' BLE MR. JUSTI CE N. SANTOSH HEGDE

HON' BLE MR. JUSTICE S.B. SINHA

For Petitioner (s)
M. Sanjay R Hegde, Adv.

For Respondent (s)Ms. Kiran Suri, Adv.
Ms. Anrita Swarup, Adv.
M. H manshu Bul tan, Adv

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned by three weeks at the request of the |earned

counsel for the respondent.

(PAWAN KUMAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



